
Central Administrative Tribunal 
Principal Bench 

 
OA No.3041/2017 
MA No.3213/2018 

 
New Delhi, this the 30th day of July, 2018 

 

Hon’ble Mr. Justice L. Narasimha Reddy, Chairman 
Hon’ble Ms. Aradhana Johri, Member (A) 

 

 

1. Sunil Kumar Mishra, S/o Late Sh. Diwakar Mishra 
Aged about 48 years 
Presently working as Assistant  
Accounts Officer(AAO) 
PAO IRLA, Mo I&B, CGO Complex, New Delhi.  

 
2. Bijay Kumar Mishra, S/o Sh. Bhogendra Mishr 

Aged 40 years, Presently working as Assistant  
Accounts Officer(AAO) 
Pay & A/c Office, Assam Rifles 
MHA, Old DGAR Complex 
Nongrimaw, Shilong-793011, Meghalaya 

 
3. Mukesh Kumar, S/o Shri Mahendra Singh 

Aged about 37 years 
Presently working as Assistant Accounts 
Officer(AAO), Pay & A/c Office 
Assam rifles, MHA, Old DGAR Complex 
Nongrimaw, Shilong – 793011, Meghalaya. 

 
4. Sartaj Alam, S/o Mr. Rashid Ali Khan  

Aged about 36 years 
Presently working as Assistant Accounts 
Officer(AAO), Pay & A/c Office 
Assam rifles, MHA, Old DGAR Complex 
Nongrimaw, Shilong – 793011, Meghalaya. 
 

5. Ravi Kumar, S/o Mr. Madan Lal 
Aged about 31 years 
Presently working as Assistant Accounts 

Officer(AAO), Pay & A/c Office 
Assam rifles, MHA, Old DGAR Complex 
Nongrimaw, Shilong – 793011, Meghalaya. 
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6. Tarun Kumar Singh, S/o Mr. Ram Ashish Singh 
Aged about 34 years 
Presently working as Assistant Accounts 
Officer(AAO), Pay & A/c Office 
Assam rifles, MHA, Old DGAR Complex 
Nongrimaw, Shilong – 793011, Meghalaya. 

 
7. Rakesh Kumar, S/o Mr. Gorakh Sah 

Aged about 38 years 

Presently working as Assistant Accounts 
Officer(AAO), RPAO, ITBP, Shilong – 793011 
Meghalaya.  
  

8. Mukunda Prasad Das, S/o Late Sh. Arbinda Das 
Aged about 48 years 
Presently working as Assistant Accounts 
Officer(AAO), Pay & A/c Office 
Assam rifles, MHA, Old DGAR Complex 
Nongrimaw, Shilong – 793011, Meghalaya. 

 

9. Nokil Kumar, S/o Shri Jaipal Singh 
Aged about 33 years 
Presently working as Assistant Accounts 
Officer(AAO), O/o Ex. Er. Gzb. Cen. Div. 
MoUD, AFS, Hindon, Ghaziabad(UP).  

 
10. Naresh Kumar Sharma, S/o Shri R.N. Sharma 

Aged about 43 years 
Presently working as Assistant Accounts 
Officer(AAO), CPAO, Bhika Ji Cama Place 
New Delhi.  

 
11. Samant Kumar, S/o Shri A.K. Sinha  

Aged about 3 years 
Presently working as Assistant Accounts 
Officer(AAO), PAO IRLA, Mo I&B 
CGO Complex, New Delhi. 

 
12. Rajesh Kumar, S/o Shri Rameshwar Dayal 

Aged about 43 years 
Presently working as Assistant Accounts 
Officer(AAO), PAO IRLA, Mo I&B 
CGO Complex, New Delhi.  

 
13. Praveen Rastogi, S/o late Shri R.C. Rastogi 
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Aged about 43 years 
Presently working as Assistant Accounts 
Officer(AAO), PAO IRLA, Mo I&B  
CGO Complex, New Delhi.  

 
14. Santosh Chaudhary, S/o Shri R.P. Chaudhary 

Aged about 44 years 
Presently working as Assistant Accounts 
Officer(AAO), PO IRLA, Mo I&B 

CGO Complex, New Delhi.  
 
15. Hemant Bhardwaj, S/o Sh. P. Bhardwaj 

Aged about 46 years 
Presently working as Assistant Accounts Officer 
(AAO), Ministry of I&B 
Shstri Bhawan, New Delhi.  

 
16. Krishna Kumar Pateria 

S/o Sh. K.N. Pateria 
Aged about 34 years 

Presently working as Assistant  
Accounts Officer (AAO) 
Ministry of I&B, Shastri Bhawan 
New Delhi.  

 
17. Sanjeev Kumar, S/o late Sh. Surendra Lal 

Aged about 44 years 
Presently working as Assistant Accounts 
Officer(AAO), Ministry of Coal 
Bhika Ji Cama Place, New Delhi.        … Applicants  
 

(By Advocates: Shri Rahat Bansal and Shri Abhinav 
Singh)  
 

Vs. 
 
1. Union Public Service Commission 

Through its Secretary 
Ministry of Finance 
Department of Expenditure 
North Block, New Delhi. 

 
2. Controller General of Accounts 

Ministry of Finance 
Department of Expenditure 
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Government of India 
Mahalekh Niyantrak Bhawan 
E-Block, GPO Complex, INA 
New Delhi-110023.                      …Respondents  

 
(By Advocate: Shri R.K. Jain) 

  
ORDER (ORAL) 

 

 

Justice L. Narasimha Reddy, Chairman:- 

 

MA No.3213/2018 

 This MA is filed with a prayer to permit the 

applicants to withdraw the OA. The reasons therefor 

are mentioned in the MA. 

2. Permission is accorded. MA is allowed. 

Accordingly, the OA is dismissed as withdrawn.  

 
 
 

(Aradhana Johri)    (Justice L. Narasimha Reddy)  
     Member(A)     Chairman 

 

/vb/ 

 

 


